173 Written Answers

[English]

Dredging on Rivers at Daman and Diu

2406. SHR! GOPAL TANDEL : Will the Minister of
SURFACE TRANSPORT be pleased to state :

(a) whether the dredging work on rivers at Daman
& Diu has started:

(b) if so. the details thereof:
(c) if not. the reasons for delay: and

(d) the time by which the work is expected to be
«tarted and completed?

THE MINISTER OF SURFACE TRANSPORT (SHR!
T G. VENKATRAMAN) : (a) to (d). The dredging on rivers
at Daman & Diu is the concern of Union Territory of
Daman and Diu As such the Ministry of Home Affairs
deals with this 1ssue

CGHS Dispensary Cards

2407 DR C SILVERA ' Will the Minister of
HEALTH AND FAMILY WELFARE be pleased to state

ia) whether CGHS Dispansary cards are issued to
Central Government employees on their retirement;

by 1 so the details of formalities with charges
prescribed for such cards

{c) whether such cards are issued for any CGHS
dispensary of the country irrespective of residence,

(d) it so. the details thereot and if not the reasons
theretor,

{e) whether CGHS dispensary cards are issued to
retired Central Government employees within 48 hours
from the submission of requests from them. and

(f) if so. the details thereof and if not the reasons
therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) and (b). Yes. Sir. For issues of CGHS
Cards the Central Government retired employees have
1o fill up prescribed forms and submit them along with
Tequisite papers/documents such as pension pay order.
last pay certificate, photographs of all those to be
ctovered under the card, CGHS subscription etc.

CGHS subscription is based on their last basic pay
drawn/basic pension. with per annum rates of
subscription varying from Rs. 5 (for those drawing basic
pay/pension upto Rs. 1200/- p.m.) to Rs 50 (payable
by those drawing basic pay/pension of Rs 5000/- and
above).

(c) and (d) CGHS token cards are normaily issued
for the city of residence. the beneticiaries being linked
with the CGHS dispensaries situated in their respective
localities. If the pensioner resides in a locality where a
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CGHS dispensary is not functioning, he can be issued
a card of any CGHS dispensary of his choice in that city
subject to administrative exigencies. In such a case he
could be eligible for all the medical facilities available
under the scheme. except domicilliary visit. If the
pensioner resides in a city not covered by CGHS. he
has the option to get his CGHS card issued for any
dispensary of choice at the nearest city where CGHS s
In operation.

(e) and (f). CGHS cards are generally issued to the
reitred beneticiaries within 48 hours from the submission
ot request by them

Indian Council of World Affairs

2408 SHRI GEORGE FERNANDES - Will the
Minister of EXTERNAL AFFAIRS be pleased to state

(a) the action taken by the Government on the
recommendations made by the Standing Committee on
External Affairs in its report presented to Farliament on
April 27. 1993 1n which it was recommended that the
Indian Council of World Affairs be salvaged and
resurrected as an autonomous institution of nationai
importance: and

(b) the progress made. so far. in the matter?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I K
GUJRAL) (a) and (b} After the laying of the report of
the Standing Committee on External Affairs n
Parliament on April 27 1993 the then Minister of State
for External Affairs. Shri Saiman Khurshid me! the
President of the Indian Council of World Aftairs (ICWA}
in June 1993 and suggested inter alia formation of an
Advisory Committee ot 3 or 4 eminent persons with a
functioning office at ICWA premises to (1) advise on
programmes and calendar of the ICWA (1) assist ICWA
in procuring commitments from outstanding experts and
speakers from India and abroad. (iii) approve scientific
research projects and other policy oriented events ftor
which funding is to be provided at the discretion of the
Advisory Committee (iv) consider developmentai
proposals to enhance the availability of space ard
upgrading tacilities of the library. auditorium and the
dining hall. (v) look at the outstanding personne!
disputes and suggest appropriate remedies and any
other specific matters that might be considered
expedient and necessary for tulfiling the objectives of
ICWA With a view to implement the above proposal on
the constitution of the Advisory Committee. the
Department of Legal Affairs. which was consulted on 24
June 1993, opined that as the Committee was being
constitutea in pursuance of the resolution of the
Governing Body of the ICWA which is an autonomous
body having its own Memorandum ot Association. the
Ministry should wait tor the Governing Body to pass
the resolution and then depending upon the wording ot
the resolution, the Advisory Committee could be
constituted.



